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HIGH COURT OF SIKKIM
Record of proceedings

W.P. (C) No.37 OF 2024

RAJU PRADHAN .... PETITIONER

VERSUS

STATE OF SIKKIM & ORS. .... RESPONDENTS

Date: 13.11.2024

CORAM
HON’BLE MR. JUSTICE BHASKAR RAJ PRADHAN, J.

For Petitioner : Ms. Lidya Pradhan, Advocate.
For Respondent : Mr. Syjan Sunwar, Assistant Government
Nos. 1 & 2. Advocate.
For Respondent : Mr. Bhupendra Giri, Advocate.
Nos. 3to 5

1. The learned Counsel for the petitioner submits that vide

Notification No.91/Home/2024 dated 25.10.2024 the Claims
Commissioner under the Sikkim Greenfield Airport, Pakyong
(Settlement of Claims for loss and Damage) Act, 2018 has been
appointed and as such the petitioner would like to withdraw the
present Writ Petition (C) No. 37 of 2024 with liberty to approach the
Claims Commissioner. Not objected by the learned counsel for the

respondents. The Notification is taken on record and marked X’.

2. The Writ Petition (C) No. 37 of 2024 stands disposed as

withdrawn with liberty to approach the Claims Commissioner.

Judge
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